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Gujarat 333.00 

Haldia 4.74 

Mathura 

BPC 50.00 

HPC Vishakh 

CRl 

MRl 600.00 

BRPl 6.5 

(c) Presently no refinery is lying closed due to fire. 

(d) All major incidents are investigated by appropriate 
authorities and the findings are shared with all oil industry 
members so as to take necessary preventive measures. 
System of Internal as well as External Audit for Off-site 
facilities and new units (prior to commissioning) in 
refineries have been introduced so as to identify areas 
for improvements. 

[English] 

Indian Reserve Battalions 

4915. SHRI N. JANARDHANA REDDY : Will the 
Minister of HOME AFFAIRS be pleased to state: 

(a) the number of Indian Reserve Battalions were 
raised by the States, State-wise; and 

(b) the conditions and norms laid down for penniting 
these battalions to be raised by the State Governments? 

THE MINISTER OF HOME AFFAIRS (SHRI L.K. 
ADVANI) : (a) Under the scheme approved by GoV!. in 
1993, 28 India Reserve Battalions were raised 88 per 
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19.53 

251.00 

9.98 

26.00 

31.12 

details given below:-

Name of State 

i. Andhra Pradesh 

2. Assam 

3. Arunachal Pradesh 

4. Himachal Pradesh 

S. Jammu & Kashmir 

6. Mizoram 

7. . Manipur 
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14.00 

13.65 

9700.00 

3.87 

No. of Battalions 

2 

4 

4 

2 

2 

2 
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8. Meghalaya 

9. Punjab 5 

10. Rajasthan 2 

11. Sikkim 

12. Tripura 2 

13. Lakshadweep 
(Union Territory) 

(b) No norms or conditions are laid down for raising 
of these Bns. as such. The request of States to raise IR 
Bns. is considered keeping in mind the law and order 
needs and availability of resources. 

Indians in Pakistani Jails 

4916." VAIDYA VISHNU DATI: 
SHRIMATI BHAVNA KARDAM DAVE: 

Will the Minister of HOME AFFAIRS be pleased to 
state: 

(a) the number of Pakistani nationals released and 
sent back to Pakistan during the last three years; 

(b) whether it is a fact that a large number of Indians 
are languishing in Pakistani jails; and 

(c) if so, the steps taken for their repatriation? 

THE MINISTER OF HOME AFFAIRS (SHAI l.K. 
ADVANI) : (a) According to the available infonnation, 234 
Pakistani nationals were released and sent back to 
Pakistan since 1995. 

(b) According to the available infonnation, 1368 Indian 
nationals are under datention in Pakistani jails. 

(c) The issl'e of release and repatriation of ,Indian 
prisoners under detention in Pakistan has been repeatedy 

taken up with Government of Pakistan. After high level 
meetings between the two countries, it was decided in 
1997 that concerned authorities of both countries would 
expedite the release of civilian prisoners belonging to 
either side. Government of India has been making 
coninuous efforts for the early release and repatriation of 
Indian prisoners under detention in Pakistan. Since 1991, 
740 Indian prisoners have been released and repatriated 
from Pakistan to India. 

[Translation] 

Procurement Centres In Bihar 

4917. SHRI RAGHUVANSH PRASAD SINGH: Will 
the Minister of FOOD AND CONSUMER AFFAIRS be 
pleased to state: 

(a) the details of procurement of paddy, rice and 
wheat in Bihar during each of the last three years and 
till March, 1998; 

(b) the number of procurement centres opened and 
the expenditure incurred thereon during the said period 
location-wise; 

(c) the extent of surplus foodgrains in the States at 
present; and 

(d) the schemes fonnulated for future procurement 
·of foodgralns in the States? 

THE MINISTER OF STATE IN THE MINISTRY OF 
FOOD AND CONSUMER AFFAIRS (SHRI SATYA PAL 
SINGH YADAV) : (a) Quantities of paddy, rice and wheat 
procured in Bihar are as under: 

(in lakh tonnes) 

Marketing Paddy Rice Wheat 

Season 

1995-96 Neg. Nil Neg. 

1996-97 Neg. NIl N"II 

1997-98 025 0-.06 Neg. 

1998-99 Neg. 

(Neg. : aeaow SOO Ionnas) 


